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(Translation 1 

3902. DR. PRABHAT KUMAR MISHRA: 
Will the MInister of WATER RESOURCES 
be pleased to state: 

(8) whether pace of construction wort of 
Bango Dam in Madhya Pradesh has 
slowed down; and 

(b) if so, whether the work will be c0m

pleted with a time bound programme In 
phased manner? 

THE MINISTER OF WATER RESOUR
CES (SHRt B. SHANKARANANO): (a) 

and (b). The wort< is likely to be completed, 
six months behind schedule. by 
December, 1990. 

AIpIIr of old cIamI 

3903. SHRI KAMLA PRASAD RAWAT: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(8) whether Government haw taken any 
measures to repair the old dams: 

(b) If so, the details thereof and the 
names of dams in respect of which repair 
work is in progress: and 

(c) if not, the reasons therefor? 

THE MINISTER OF WATER RESOUR
CES (SHRI B. SHANKARANAND): (8) 
and (b). Remedial measures on dams 
showing signs of distress are undertaken 
by State Governments. Some of the old 
dams which have been repaired/streng
thened are Bhatghaf Dam, Radhanagari 
Dam, Dame Dam, Khadakwasla Dam, 
Bhandardara Dam, Tanss Dam, Shirwata 
Dam, Walwan Dam in Maharashtra Pres
ently repair/strengthening work of MuHa
Periyar Dam in Kerala is in progress. 

(0) Does not arise. 

(English) 

CepbtIon .... by urncognl8ed prtvate 
Mec1c81 Colleges . 

3904. SHRIMATI USHA CHOUDHARY: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(8) whether Government are aware that 
many unrecognised private medical col
leges in different parts of the country with 
no proper equipment and with no basic 
infrastructure are charging huge capita
tion fees from the students: 

(b) whether the Medical CouncU of India 
has adequate power to control and regu
late the medical teaching shops: and 

(c) if not how Government propose to 
meet the present situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMIL V WEl
FARE (KUMARI SAROJ KHAPARDE) : (8) 
It is 8 fact that there are a number of medi
cal colleges which do not provide the min
Imum requirement by way of staff, 
building, hospital equipments, laborato
ries, library, etc. as prescribed by the Medi· 
cal Council of India and which are also 
charging high capitation fees. 

(b) and (c). At present the Medical Coun
cil of India has no powers to control the 
growth of such sub-standard medical col
leges. However, it is proposed to amend 
the Indian Medical Council Act 1956 to 
give more powers to the Council to meet 
the present situation effectively. 

[ Trans/ation ] 

3905. SHRI NARSINH MAKWANA: Will 
the Minister of RAILWAYS be pleased to 
state: 

(8) the number of railway stations where 
reservation is being done through compu
ters~ the number of those stations where 
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this facility has not been introduced and 
the time by which computerisation will be 
done even in the case of the remaining 
railway stati()ns; 

(b) the extent to which bungling in the 
reservation hitherto made has been 
reduced due to the introduction of compu-
ters; and 

(c) whether reservations are still being 
done through travel agents as had been 
done in the past? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAtLWA YS (SHRI MAD
HAVRAO SCINDIA)' (8) Reservations of 
Railway seats and berths have already 
been oomputensed tn Deihl tn Bombay 
and Calcutta, reservations on few trams 
have also been computerised and WQutd 
be extended to other trams gradually Our· 
'"9 1987-88, work has been started to cc '11-

puter'St' reservations at Madras 
Bangalore, Secunderabad. Bhopal, Luck
now and Ahmedabad. 

(b) Posslblhties of manlpulatton of reser 
vatton registers have been eliminated with 

computensatlon 

(c) Yes, SIr However, no separate quo
tas have been allotted to the travel agents 

{Eng/ls.I} J 

Errors In NCERT books 

3906. SHAI RAM PYARE PANIKA Wttt 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state 

(8) whether any errors of facts or their 
interpretations were noticed in the books 
produced for schools by the National 
Counc,' of Educational Research and 
Trasning; 

(b) if so, the details thereof; and 

(c) the steps taken to rectify the 
mistakes? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRIMATI 
KRISHNA SAHt): (a) Nothing specific has 
come to the notice of the National Council 
of Educational Research and Training 
(NCERn recently 

(b) Ooes not arise. 

(c) Whenever any errors of facts or their 
interpretation are brought to the notice of 
the NCERT, they are ImmedIately looked 
mto and necessary corrections are maoe 

Amount spent for schemel Re: Health 
For All 

3907 .SHAI K KUNJAMBU: Will the 
MinIster of HEALTH AND F AMIL Y WEL
FARE be pleased to state' 

(a) the total amount to be spent on the 
schemes regarding health for all dunng 
Seventh Plan j 

(b) the amount being given to Kerala 
under these schemes I and 

(c) the detar's of programmes being 
undertaken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMilY 
WELFARE (KUMARI SAROJ KHA .. 
PARDE) (a) An amount of Rs 1.09,635 
takhs has been provided under the 7th Five 
Year Ptan by the Planning CommiSSion for 
Mintmum Needs Programme tn the Health 
Sector 

(b) Out of the above amount, there is a 
provision of As. 2400 lakhs for the State of 
Kerale. 

(c) The above allocation is for the estab
lishment of Community Health Centres. 
Primary Heatth Centres and Sub-Centres 
under the Minimum Needs Programme. In 
addition, "Health For All" has 8 wide con .. 
cept which includes national programmes 
for which separate allocation has been 
made both for the Stlte as wellss the Cen
tral Sectors. 




